
NATIO NAL COMPANY LAW ]'RIBUNAL
UMBAI B NCH MU

C.P No. 11 13/(MAH)/2017
CA No.

CORAM Prcsenl

SHRI V. NALLASENAPATHY
MEMBER (T)

A'I-IENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

THE NATTONAL COMPAI'IY LAW TRIBUNAL ON 05'07 2Ol7

NAME OF THE PARTIES: Masitia Capital Services Ltd'

ENSO Pvt.Ltd,

SECTION OF THE COMPANIES ACT: I & BP Code 2016

SHRI B.S,V, PRAKASH KUMAR
MEMBER (J)
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V. NALLASf,NAPATHY
Member (Technical)

DESIGNATION SIGNATU E
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ORDEB

CP No. 1u3/ I&BP/NCLT/MB/MAH/2017

First Call : Passed Over for the advocate on record for the Petitionei was not prcsent.

Second Call: Order pronounced.
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B.S.V. PRAKASHKUMAR
Member fludicial)
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